DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday, 12" August, 2014/ 21 Shrawan, 1936 (Saka)
No. 16

Sub: DETENTION AND RELEASE OF MEMBER.

The following message addressed to Hon’ble Speaker, Delhi Vidhan Sabha, Delhi has
been received from Addl.Commissioner, of Police Central District New Delhi.

Hon’ble Member of Legislative Assembly Delhi; namely Sh. R.P.Singh
arrested on 10-08-2014 at 1935 hrs in Police Station Rajinder Nagar . New Delhi in case
FIR No 330/14 dated 26" July, 2014 u/s 332/341/342 IPC PS and offence being a

bailable offence he was released on bail on same day.
L.R. Garg

Secretary
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